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of Science and Techno.)

SHRI C. K, CHANDRAPPAN (Telli-
cherry) : No, Sir.

MR. DEPUTY-SPEAKER : So, I will
put cut motions Nos. 1 to 5 to the vote of
the House.

Cut motions Nos. } to 5 were put
and negatived,

MR. DEPUTY-SPEAKER : Now, [the
question is :

“That the respective sums not exceeding
the amounts shown in the fourth column
of the Order Paper be granted to the
President to complete the sums necessary
to defray the charges that will come in
course of payment during the year
ending the 3 1st day of March, 1973, in
respect of the heads of demands entered
in the second column thereof against
Demands Nos. 96 to 98 relating to the
Department of Science and Technology.”

The motion was adopted.

[The motions for Demands for Grants
which were adopted by the Lok
Sabha, are reproduced
below - Ed.}]

DEMAND No, 96—1DEPARTMENT OF SC1ENCE
anp TECcENOL.OGY

“That a sum not exceeding
Rs. 2,95,25,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1973, in
respect of, ‘Department of Science and

Technology’.

Demann No, 97—SURvEY oF INDIA

“That a sum  not exceeding
Rs. 7,42,45,000 be granted to the Presi-
dent 1o complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
ing the 31st dsy of March, 1973, in
respect of ‘Survey of India’."”
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DEMAND No. 98—GranNTs T0 COUNCIL OF

SCIENTIEIO AND INDUSTRIAT, RESEARCR

“That a sum not exceeding
Rs. 20,61,08,000 be granted to the
President to complete the sum necessary
to defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1973, in
respect of ‘Grants to Council of Scien-
tific and Industrial Research'.”

15'12 hrs.
(i) MinisTRY OF COMMUNICATIONS

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 87 to 90, 136 and 137 rela-
ting to the Ministry of Communications for
which four hours have been allotted.

Hon. Members present in the House who
are desirous of moving their cut motions
may send slips to the Table within 15
minutes indicating the serial numbers of the
cut motions they would like to move.

Drmanp No, 87—MiNISTRY OF
CoMMUNICATIONS

MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding

Rs. 61 87,000 be granted to the Presi-
dent fo complete the sum necessary to
defray the charges which will come in
course of payment during the year ending
the 3 Ist day of March, 1973, in respect

of ‘Ministry of Communications’.

DrMAND No, 88—OVERsEAB
COMMUNICATIONS SERVICH

MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding

Rs. 4,36,70,000 be granted to the Presi-
dent 1o complete the sum necessary to
defray the charges which will come in
course of payment during the year end-
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ing the 31st day of March, 1973, in
respect of ‘Overseas Communications
Service'.”

DeManDn No, 89~PosTs AND TELEURAPHS
(WorkiNg EXPENSES)

MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding

Rs. 2,43,60,61,000 be granted to the
President ro complete the sum necessary
to defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1973, in
respect of ‘Posts and Telegraphs (Work-
ing Expenses)’.”

DeMaND No, 90—~I'0sTs AND THLEGRAPHA—
Diviopnp 1o GENERAL RuvanNurs
APPROPRIATION TO RESERVE
FunDs AND REPAYMENT OF
Loans rroM GENERAL

REVENUES
MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding

Rs. 37,59,98,000 be granted to the
President to complete the sum necessary
to defray the charges which will come in
course of payment during the year end-
ing the 31st day of March, 1973, in
respect of ‘Posts and Telegraphs—Divi-
dend to General Revenues Appropriation
to Reserve Funds and Repayment of
Loans from General Revenues',”

DEMAND No, 136—CariTAL QUITLAY ON
Posts ANp TeLzararas (Nor Mer
FROM REVENUE)

MR. DEPUTY-SPEAKER : Motion
moved :
“That a sum not exceeding

Rs. 1,21,05,83,000 be granted to the
President to complete the sum necessary
to defray the charges which will come in
course of payment during the year ending
the 31st day of March, 1973, in respect
of ‘Capital Outlay on Posts and Tele-
graphs (Not met from Revenue)’.”
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DeManp No, 137—0181r Carrrat OOTLAY
O¥ THE MINTS'N&Y oF COMMUNICATIONS

MR. DEPUTY-SPEAKER : Motion
moved :
“That 8 sum not exceeding

Rs. 3,00,62,000 be granted to the Presi-
dent ro complete the sum necessary to
defray the charges which will come in
course of payment during the year ending
the 31st day of March, 1973, in respect
of ‘Other Capital Outlay of the Ministry
of Communications®.”

-

The Demands are before the House.

*SHRI MANORANIJAN HAZRA
(Arambagh) : Mr. Deputy Speaker, Sir,
The Posts and Telegraphs Department is
considered as a public utility service. In fact
it should be treated as such. But often
attempts are made to use il as a commercial
organisation. As a result of this, the organisa-
tion has neither developed as a public
utility service nor as a commercial organisa-
tion.

Sir, in this department, nearly three lakh
persons work as a regular employees and
nearly two-lakh persons work as a extra-
departmental hands. If such an organisation
which should have functioned as a public
utility service, is not allowed to function as
such then lot of complications will naturally
creep into it. Adding to this difficulty, the
working of this Department is frequently
interferred with by the Ministries of Finance
and the Ministry of Home Affairs. Asa
result of these interferences, neither the
Department nor the Minister is left with any
independence of their own. This has adver-
sely affected the administration of the
Depatment and made it dependent on other
departments. The cause of public service has
been jeopardised, The Welfare of the staff
has been relegated to & position of neglect
and harmony in staff relation has been upset.

Mr. Deputy Speaker, 8ir, The P& T
Board was set up in 1961 to invest it with

*The original spesch was delivered in Bengali
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certain amount autonomy to enable it to
cope with the growing needs of public ser-
vice. Unfortunately this objective has not
been fulfilled. The hon. Minister has already
conceded that he hasto depend on other
sister organijsations for its functioning but
these sister organisations do not always
extend the desired co-operation. The Indian
Airlines do not carry mail for quitc a few
days in a month and the rallways too do not
make extra space available for the mail
which could not be carried by air-service, As
a consequence, we find that mail bags keep
on piling resulting in delay in their delivery.
The lead of heavy work finally devolves on
the lower staff. To clear the back-log, they
have to put in extra hours of work. Far
from appreciating this, they are subjected to
caustic remarks of the senior officers who go
about saying that the workers had manouver-
ed the situation to eain overtime. Even
despite the grant of overtime, when the work-
ers fail to clear the work and respond to
demands for extra time work, due to exhaus-
tion, they are subjected to punishment and
victimisation.

Sir, if we look at the functioning of the
Department then what do we find ? My
experience about the functioning of the
Posts and Telegraphs Department is indecd
very bitter, T will first say something about
telegrams, Telegrams are sent by public
because they treat the matter to be urgent
and they spend extra amount for this. Can
you imagine Sir, that a very large number of
telegrams are actually sent by post and not
by telegraphic system., When this is done the
work load of the workers increase. I will, in
this connection quote from a notice which
has been put up by this R. M. S,, Udaipur
which reads as follows :—

“On receipt of any telegram cover con-
taining telegrams as “usual mails” please
ring up Telephone No. 477 and inform
the officer incharge to make arrange-
ments for picking up immediately such
covers from the mail office”.

This notice itself proves that telegrams
are being sent by post.

Now I will say something about tele-
phones, I will only try to show how bills are
mflated. I will quote only one example
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and not many. Sit I will refer toa case
reported in A. I. R. on the 5th January,
1972. In this case, on Telephone No.
263578, against an average quarterly charge
of Rs. 500 an inflated bill of Rs. 72,500
was charged. Again on telephone No.
265177 against an average quarterly charge
of R¢ 150 an iaflated bill of Rs, 20,000 was
charged. The telcphones were disconnected.
After investigation it was found out that
some individual had approached these tele-
phone owners for som¢ money. Failing to
receive the same, telephones were connected
with the nearby pole and in this way the
bill amount was inflated. In tlis case the
court verdict has gone in favour of the tele-
phone owners. Sir, while the authorities are
prompt in inflicting punishment, they remain
totally indifferent towards appointment of
cxtra hands even when increase in work load
justifies 1t. On the other hand we find that
nearly a dozen posts of Directors carrying a
salary Rs. 1300 — 1600 were created. But
so far as Class IIf and Class [V employees
are concerned, there is a virtual ban on their
recruitment. In this connection I will submit
that unemployment has assumed alarming
proportions in our country and I will urge
upon the hon. Minister to see that more and
more persons are recruited in the Depart-
ment, For this the the P & T Board has to
function independently.

I would also like to say something about
the extra-departmental employees. While a
regular employee gets Rs. 200 for 8 hours
work, the extra-departmental employee gets
a small payment of Rs. 40/50 for 5§ hours
work. I strongly feel that some parity should
be effected in the two jates of payment. I
will suggest that in the case of extra Depart-
mental employees, for four hours work the
remuneration should be Rs. 100 and for §
hours work it should be Rs. 125 as the
minimum. The Extra Departmental employ-
ees work in village post offices, They have
no security arrangement for keeping money
safe in village post offices wherefrom money
orders are sent. They have not been provided
with iron safes. I feel that benefits of pay
and other benefits as are available to other
regular employees should be made available
to them also.

A few words about the working condi-
tions of the P & T emyloyees. [ would not
like to go very far. Here, in Delhi Railway



179 D G. 1972-73—
{Shri Manoianjan Hazra}

Station, the employees have to work in a
dark and dingy room The employees have
to work for long hours at night and it
would not be an exaggeration to say that
they have a feel of the “black hole™ tragedy
during every hour of their work. No officer
p1ays any visit to this place. They are afraid
that the workers will put up a demand for
redressal of their difficulties. Hence their
difficulties remain unattended to. I hope
the hon. Minister will at least look 1nto the
matter.

Despite manifold handicaps and indiffe-
rence from their officers, the workers of the
Department are trying to perform their dut-
ies to the best of their capacity. During the
recent war, a RMS employee and his wife
were killed, but nothing has been done by
Government. The employees have to work
under very trying conditions in the border
arcas and through scorching summer and
biting cold but they are paid no border allo-
ance for this. I am sure the hon. Minister
will look into this matter also.

Mere politiquing will not do, The Nati-
ional Federation for P & T employees serve
as a National for the workers unfortunately,
the Government is trying to break this orga-
nisation by setting up a parallel organisation.
So disruption is at large and the right of
workers in respect of vetilating their grievances
has been stopped practically. For participating
in demonstration for 10 or 15 minutes the
employees in Kerala arc charged with break
of duty. Therefore instead of this repres-
sive measure, we have to deal with the prob-
lems of labour with sympathy and understan-
ding not by political cliques.

Sir, I would now like to say something
to show how very sym pathetic this Govern-
ment is towards West Bengal from where 1
came. I quote below from Ranjit Babu’s
book, the rental and call charges for Calcu-
tta, Bombay, Delhi and Madras: —
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Rental for Call charges
telephone
Calcutta—~ Rs, 14 8
Bombay— Rs, 12 10
Delhi &
Madras — Rs. 10 12
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Why should such a thing happen ? Why we
should have only 8 calls for Calcutta when
itis 10 and 12 in Bombay, Delhi and
Madras. Why this discrimination between
one State and the other ? I say, every State
should be treated alike. It may be argued
that the cost of construction and mainten-
ance is different in different places. Even
conceding that, how is it that the cost is
same in Delhi and Madras while it is so high
in Calcutta and so low in Delhi and Madras
again. Ido not grudge the States which
are having the benefits. I do not suggest that
these be withdrawn from them. All I want
to say is that West Bengal should be treated
on par with other States and not discrimina-
ted against.

In conclusion, T would request the hon.
Minister to assert his autonomy, cxtrecate
himself from the pineers influence of the
Ministries of Home Affairs and Finance, and
revamp the whole department to help it to
play its role of public utility.

Mr. Deputy Speaker, Sir, I thank you
for the opportunity you have given to me
and with these words I conclude, Sir.

st av wm oW ( Q¥ )
aTEeiy  gareae WERY, & STawt 48
fad g 5 ey @ wwre fvrr
& Ar 9T FEl W W FIGT W&
firar 1 g &g § e o & arrorrdy sk &
1% T3 frarr & fawre aga g e
off gATT oY wew § fawre won ws §, 99
frgar gradl e o § | g o g
& § 1« a8 Tw-q1< fawiw AT W
A favrr & wgt oAy ¥ Bt Foreme
TR wret & ag P sy, sk
Ay & fod agy Qe § o T
Wt gy gw @ fowmr b el W
N A § @t Yoy wwar § fn anw
a1 gTEIT A wGI g AT wiww
1Y wfgg | ogt aw st o AR
w1 o §, w7 &7 gAR fedlar ¥ 1w
are fav wr o wfeg 8, Tg SRR
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& qqY 7w ¥ Ay ger w@r g wH A
feay 9t T R wEy Tiw & s
aerT & A §, O ggr 9% Trw-a fawr
®T WA AWAT &1 FAWT AT gAY
zafig g & fF qrdfr T vEar
AT FAFrY A7 99T w1 FW @A E
HTE T 2T g AT &, IGT geer
Y 2§ @y sygeqr A AT & 5@
fad & g &1 sarw fKevAar AT g
fi§ fYo quz Ao fawrr # A wrary A
qga a€ gueaT §, ¥ My mFl | @
T gAY AR Tgd Ao F S FHAYD
g ¥ f7 w¢ w19 s § R SER AR
 FE-ag @, F§ Ne-wfey &
IR F g FE ATHE 9T WIH
fasrm 77 &1 qufy o s T2 A
g &k @, fer ot 9w ang ¥ afge
& O FW FTAT qFATY

O am A Fammug g s
=g T fAoew wig & @ WY
a1 33 § a1z oy g7 AWt ) ot Fgerge
ugdIE TSR faman § ag s-gvafaet
TEhET A% ) W AT g | IEk A7
%\ fererr & fady ag ag %< fagramr 31
# 9w ¥ sgQu wE ar R gt @F 9
A & g% qF, a5t aw faegw ugdeT
varsey faaar wifgd | ot ggd am
g FErd a9 T w1 @}
srg ag & fordr Jory § 9-¥ eI faerar
® T N 9y T F @y §, o 1
gfaer ¥ afag s ey srar & 10w @
aga qigr &1 & gwseE fawar g, o
10--15 =y &Y fas <gr § 1 g wodt §
797 T ®Y A1 frey e K F fay
q1gT XF 97wy & & ool wdag
w1 8| | A fzar et g fE
dare fawrr & wAwTd oo gl &Y
oy o ogrd, v are % @ wT AT
W AT AW %Y, IR o grwm @
Y gy
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¥ Frg & AT wgEm w4
yqv fedfroa oY oF @A waFr &) A7E
feamar wmgar g gAr< feftaa avaar
# AT &T AHFTA G VI qAT AT, T
FH-QIT AIT GEF | ITH AT ro wwz
o Zfaw ez e wgr &, foaw =re
st & wfggonfeat &1 sfgerr e
AT TEY % \ (SW) e

asft g& @ 1T faAz o) fem

JANAN AQTT ¢ T FASTT AT
dr faz § gor 3%

DR. LAXMINARAIN  PANDLYA

(Mandsaur) : 1 beg to move :

“That the Demand under the Head
Ministry of Communications be rcduced
toRe. 1.”

[Delay in extending telephone facilitics
to Ratangarh Jat, Singoli and Diken 1n
Mandsaur district of Madhya Pradesh (2)1.

“That the Demand under the Head
Ministry of Communications be reduced
to Re. 1.”

[Failure to introduce telephone microwave
system between Indore and Bombay (3)]

“That the Demand under the Iicad
Ministry of Communications be reduced
to Re. 1.”

[Delay in introducing direct dialling
system between Bhopal and Delhi (4)].

“That the Demand under the Ilead
Ministry of Communications be reduced
to Re. 1.”

[Delay in providing telephone facilities in
the backward and tribal areas of Madhya
Pradesh (5)].

“That the Demand under the Head
Ministry of Communications be reduced
to Re, 1,”
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[Indifference to provide postal and telegr-
aph facilities in the tribal districts of Mad-
hya Pradesh (6)].

“That the Demand under the Head
Ministry of Communications be reduced
to Re. 1.”

[Failure to give similar grades to R. M.
S. employees whose responsibilities are same
as those of the Posts and Telegraph emplo-
yees (7))

*That the Demand under the Head
Ministry of Communications be reduced
to Re. 1.”

[Delay in reorganisation of Advisory
Commuttees for various post and telegraph
and telephone circles in Madhya Piadesh
(8))

“That the Demand under the Head
Posts and Telegraphs (Working Fxpenses)
be reduced to Re, 1.”

[Delay in increasing the number of empl-
oyees in various Posts and Telegraph offices
in vicw ot the inconvenience caused to the
public (9)].

“That the Demand under the Head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1.”

{Delay in providing postal facilities in
various villages in Mandsaur and Ratlam
districts of Madhya Pradesh and indifference
shown towards the demand of the villages
for post offices (10)).

*That the Demand under the Head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1.”

[Failure to provide P. C. Os and telephone
exchanges in places like Tal, Badavada,
Nagari, Ringnod and Sunkheda in Mandsaur
and Ratlam districts (11)].

*That the Demand under the Head Posis
and Telegraphs (Working Expenses) be
reduced to Re. 1.
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{Delay in incr;sasing the capacity of the
telephone exchanges at Neemuch, Mandsaur
and Ratlam in Madhya Pradesh (12)].

“That the Demand under the Head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1.”

{Failure to utilise to full capacity the
telephone exchange at Jaora in Ratlam distr-
ict of Madhya Pradesh (13)].

“That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1.”

{Lack of suitable waiting rooms for

R. M. § employecs. (14)]

“That the demand under the head Posts
and Telegraphs (Working Expenses) be
reducecd to Re. 1/.”

[Fanure to remove difficulties expzrienced
by the common man in the absence of impr-
ovements in the telephone exchanges (15)].

SHRI R. V. Bade (Khargone) :
{o move:~~

1 beg

“That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1/—"

[Policy of demanding security from the
villagers for opening a new Post office. (16)]

“That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced to Re, 1/—".

[Failure to open direct telephone line
from Khetiya to Khargone which is a district
place. (17)}

“That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1/-"

{Policy regarding opening of Branch
Post offices in  Adivasi villages in Madhye
Pradesh, (18)]
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“That the demand under the head Posts
and Telegraphs (Working Expenses) be
reduced to Re. 1/-.”

Failure to increase scale of pay of Run-
ner and Postman. (19))

SHR1I PHOOL CHAND VERMA
(Ujjain) : 1 beg to move :

“That the demand under the head
Ministry of Communications be reduced
to Re. 1/-”

[Failure to increasc the salary of the
postmen working 1n rural areas. (21)]

“That the demand under the head
Ministty of Communications be reduced
to Re, 1/-".

[Indifference and delay in providing
residential accommodation and other facihi-
ties to Posts and Telegraph employees.
@2))

I beg to move :

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100/..”

[Failure to extend telephone facilitres to
Kantakor village in Dewas District. (23)]

“That the demand under the head
Ministry of Communications be reduced
by Rs, 100/-."

[Failure to introduce direct trunk-call
system between Dewas and Bhopal, (24)]

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100/-."

[Failure to introduce direct dialling
system between New Delhi and Bhopal.
25)]

“That the demand under the head Minis-
try of Communications be reduced hy
Rs. 100/~

{Failure to link Indore with New Delhi,
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Bombay, Madras and Calcutta
direct dialling system. (26)).

through

“That the Demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Failure to introduce automatic dialing
system in Ujjain (27)1.

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100”

[Failure to set up a public call office at
Kumbarkhari Mobhalia in Indore. (28)]

“That the Demand under the Head
Ministry of Communications be teduced
by Rs. 100.”

Failure to open post offices in rural areas
of Ujjain district. (29)]).

*That the Demand under the Head
Ministry of Commnnications be reduced
by Rs. 100.”

[Failure to open a post office at
Kumbarkhari Mohalla in Indore City. (30)].

“That the Demand under the Head
Minstry of Communications be reduced
by Rs. 100~

[Failure to reopen a post office in Pipal
Kota of Dewas district. (31)]

“That the Demand under the Head
Minstry of Communications be reduced
by Rs. 100.”

[Delay in taking a decision to enhance
pay and dearness allowance of P & T
employees (32)]

“That the Demand under the Head
Ministry of Commuuications be 1educed
by Rs. 100,”

[Delay in providing residential accom-
modation and other facilities to R. M. S.
employees. (33)]

“That the Demand under the Head
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Ministry of Communications be reduced
by Rs. 100.

[Failwe to enhance the pay and dearness
allowance of R. M. S, employees. (34)]

“That the Demand under the Head
Ministry of Communications be reduced
by Re. 100.

[Failure to provude adequate facilities to
P. & T cmployees m Ujjain. (35)]

“That th¢ Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[tawlwic to remove the inconvenicnce
caused to residents due to shortage of acco-
mmod ition for the city post office of Indore.
(30)1

“That the Demand under the Hcad
Mnistry of Communications be reduced
by Rs. 100.™

[t.ilure to povide P. C. O. in Tok-
Khuid village in Dewas district. (37))

“That the Demand under the Head
Muistty ot Communications be reduced
by Rs. 100.”

[talure to open asub-post office in
Tok-Khuid village 1n Dewas district. (38))

DR. LAXMINARAIN PANDEYA : 1
beg to move :

“That the Demand under the Head
Munistry of Communications be reduced
by Rs. 100.”

[Failure to increase the pay of postmen
working in the rural areas. (39))

“That the Demaad under the Head
Minstry of Communications be reduced
by Rs. 100.”

{Failure to increase the pay of persons
working in the rural post offices, (40)]
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“That the Demand under the Head
Mimstry of Communications be reduced
by Rs. 100.”

{Indifference and delay in providing
residential accommodation and other facilities
to Post and Telegraph employees. (41)]

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[Delay in taking decision for increasing
pay and dearness allowance of Post and
Telegraph employees. (42)]

“That the Demand under the Head
Ministry of Communications be reduced
by Rs 100.”

[Delay in taking decision to increase pay
and dearness allowance of R.M.S. employecs.
(43)]

SHRI MANORANIJAN HAZRA
(Arambagh) : 1 beg to move :

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[Need to form Advisory Committees in
sab-urban areas of the cities where telephone
exchanges exist. (44)]

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[Need to introduce direct dial system
from Caicutta to Howrah, Uttarpara, Seram-
pore, Chandernagore, Chinsuonh, Bhatpara,
Barrackpore, Chanditurla, Haripal and
Arambagh and bring those exchanges into
one local zone, (45)]

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[Need to abolish toll system between
the exchanges of Calcutta and adjacent
districts particularly in Howrah, Hooghly
and 24-Parganas (46)]

]
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“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100."

Need to rcduce the higher rates of
telephone hire and call charges in West
Bengal and bring them at par with other
States. (47)]

“That the Demand under the Head
Posts and Telegraphs (Working (Expenses)
be reduced by Rs. 100.”

{Need to make permanent those em-
ployces who have been working for several
years in the extra department of the P. & T.
Department, (48)]

“That the Demand under the Head
Post and Telegraph> (Working Expenses)
be reduced by Rs. 100.”

[Failure to give local allowance to the
postal employees of Konnagar though 1t is
being given to the adjacent areas like Rishra,
Serampore and Uttarpara, (49)]

“That the Demand under the Head
Posts and Telegraphs (Working Expenses)
be reduced by Rs. 100.”

[Failure to give similar faciliics to the
extra departmental class 1V employees as are
given to other employees of the P. & T.
Department. (50)}]

SHRI RAMAVATAR SHASTRI (Patna) :
1 beg to move :

“That the Demand under the Head
Ministry of Communications be reduced
toRe. 1.

[Failure to change the bureaucratic
attitude prevalent in the Posts and Telegraphs
Department (51)}.

“That the Demand under the Head Minis-
try of Communications be reduced to
Re. 1.”

{Failure to check harassment of the
employees by the officors of Posts and
Telegraphs Department (52)).
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“That the Demand under the Head
Ministry of Communications be reduccd
to Re. 1.”

[Deterioration in the efficiency of Posts
and Telegraphs Department (53)}).

“That the Demand under the Head
Ministry of Communications be reduced
to Re. 1.”

[Failure to remove the difficulties in
regard to conditions of service of employees
of the Posts and Telegraphs Department
(54)).

“Chat the Demand under the Head
Ministry of Communications be reduced
to Re, 1"

[Need to take a policy decision in regard
to grant of project allowance to those em-
ployees of Posts and Telcgraphs who are on
duty within 20 kilometers of a Government
project (55)).

“That the Demand under the Hecad
Ministry of Communications be reduced
toRe. 1.7

[Organisation of puppet unions in  Posts
and Telegraphs Department by Government
(56)).

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

{Failure to remove the shortige of drink-
ing water for the employees of Patna R.M.S.
(€)' 8

“That the Demand under the Head
Minisiry of Communications be reduced
by Rs. 100.”

[Unsatisfactory work 1 Patna Telephones
District (58)].

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

{Inconvenience to telephone subscribers
due to deficiencies in telephone system in
. Patna Town (56)].
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“That the Demand under the Head
Ministry of Communications be 1educed
by Rs. 100.”

[Failure to set right several telephones
in Patna despite numerous complaints made
during the last four months (60)].

“That the Demand under the Ilead
Ministry of Communications be 1cduced
by Rs. 100.”

[Failure to nominate the elected M. P.
from Patna to Patna Telephone Advisory
Committee (61)].

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[Need to take strict action against thosc
persons who teased lady operators in Patni
Telephone Xixchange on thc occasion of last
Holi (62)).

“That the Demand under the head
Ministry of Communications be 1cduced
by Rs. 100.”

[Failure to dispensc with the practice of
demanding security for opening post offices
in villages (63)}

“That the Demand under the head
Ministry of Communications be reduced
by Rs. 100,”

[Need to change the rules governing the
opening of new post offices in view of
increasing demand for them (64)].

“That the Demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Discontinuance of project allowance to
postal employees residing within 20 K. M.
from Barauni, Garhara, Mokamah, Begu
Sarai and Barauni Fertilizer Factory (65)].

¢That the Demand under the head
Ministry of Communications be reduced
by Rs. 100.”
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[Non-payment of project allowance to
postal employees working at Kiul located
within 20 K. M. from Barauni Project (66)].

“That the Demand under the Head
Ministry of Communications be reduced
by Rs. 100.”

[Discontinuance of the project allowance
of postal employees living in Ranchi (67)].

““That the Demand under the Head
Mumnistry of Communications be reduced
by Rs. 100.”

{Failure to open a P, C O. at Bihat
village 1In Monghyr district (68)).

SHRT MANORANJAN HAZRA : 1 beg
to move :

“That the Demand wunder the Head
Ministry of Communications be reduced
by Rs. 100.”

[Need to exempt the Members of Parlia-
ment from toll and trunk call charges for
keeping contact with the District Headquarter
and State Secretariat from their usuval place
of residence (69)].

SHRI BHOGENDRA JHA (Jainagar) :
1 beg to move :

“That the Demand under the Head
Munistry of Communications be reduced
to Re. 1.”

{Failure to give concession for urgent
and lightning telephone calls on holidays and
at night similar to that for ordinary calls
(70)).

“That the Demand under the Head
Ministry of Communications be reduced
to Re, 1.”

[Failure to constitute Posts and Telegraph
Advisory Committees in Darbhanga and other
districts of Bihar (71)).

“That the Demand under the head Minis-
try of Communications be reduced to
Re. 1.”
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[Failure to introduce direct dialling system
between Delhi and the headquarters of all
State Governments (72)].

“That the Demand under the head
Ministry of Communications be reduced
to Re. 1.”

[Failure to link with telephone all the
block headquarters of North Bihar bordering
Nepal (73)].

“That the Demand under the head
Ministry of Communications be reduced
to Re, 1.”

[Failure to increase the pay scales of Dak
runners and Postmen (74)]).

“That the Demand under the hcad
Ministry of Communications be reduced
to Re. 1.

[System of recovery from the villagers m
the garb of loss sustained by new Post Offices
(75)).

*“That the Demand under the head
Ministry of Communications be reduced
to Re. 1.”

{Failure to make telephone system effec-
tive and speedy (76)).

“That the Demand under the head
Mumnistry of Communications be reduced
to Re. 1.

{Failure fo make Madhubani of Bibar as
a separate Posts and Telegraphs District (77)].

“That the Demand under the head
Ministry of Communications be reduced
to Re. 1.

[Failure to sanction minimum living wage
to the Posts and Telegraphs employees
(78)).

“That the Demand under the heid Minis-

try of Communications be reduced to

Re. 1.

[Failure to link Patna and Calcutta by
direct dialiing system (79))
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““That the Demand under the head Minis-
try of Communications be reduced by
Rs. 100.”

[Need to open a branch™post office at
Harna village of Jhanjharpur block of Dar-
bhanga district in Bihar (80)].

“‘That the Demand under the head Minis-
try of Communications be reduced by
Rs, 100.”

[Need to open a public call office at
Shaharghat 1n Madhavapur block of Dar-
bhanga distiict in Bihar (81)].

*“That the Demand under the head Minis-
try of Commuuications be reduced by
Rs. 100.”

[Need 1o open a public call office at
Babubarahi Block headquarter 1n Darbhanga
district in Bthar (82)).

“That the demand under the head
Ministry of Communications be 1educed
by Rs. 100.”

[Need to open a public call office at
Bisfi headquarter in Darbhanga district, Bihar,
(83).

“That the demand under the head
Mmistry of Communications be reduced
by Rs. 100.”

{Need to open a public call office at
Basain in Benipalli Block of Darbhanga Dis-
trict in Bihar (84)).

“IThat the demand wunder the head
Ministry of Communications be reduced
by Rs. 100.”

[Need 1o open a public call office at
Lauka in Darbbanga District in Bihar. (85)].

“That the demand under the head
Ministry of Communications be reduced
by Rs, 100.”

[Need to open 2 sub-post office in
Punchobh D. N. High School of Hayaghat
Block of Darbhanga district in Bihar (98)].
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“That the demand under the head
Ministry of Communications be reduced
by Rs. 100,”

[Need to open a Post Office in Dhabahi
village of Laukaha Block of Darbhanga dis-
trict in Bihar. (99)].

“That the demand under the head Minis-
try of Communications be reduced by
Rs. 100.”

[Need to open a Post Office in Machia
village of Khajoli Block of Darbhanga dis-
trict in Bihar (100)].

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Need to make permanent the Post Office
in Barha village of Bisfi Block of Darbhanga
district in Bihar. (101)).

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Need to introduce Morse Code system
in Babularahi Block headquarters of Dar-
bhanga district in Bihar (102)).

“That th¢ demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Need to connect Darbhanga in Bihar
with Patna and Calcutta by direct dialling
system (103)].

“That the demand under the head
Ministry of Communications be reducer!
by Rs. 100.”

{Need to open a Post Office at Bajraha
village iu Bisfi Block in Darbhanga district
in Bibar. (104)).

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100.”
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[Need to provide telephone link between
Divisional Headquarters Madhubani and
Madhavpur Block head-quarters in Dar-
bhanga district in Bihar (105)].

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Need to provide telephone link between
Benipatti and Bisfi headquarters in Dar-
bhanga district in Bihar. (106)].

“That the demand under the head
Ministry of Communications be reduced
by Rs. 100.”

[Need to open a Public Call Office at
Singia Block headquarters in Darbhanga dis-
trict in Bihar (107)].

MR. DEPUTY-SPEAKER : The cut
motions are also before the House. Now we
will take up the private Members Bills.

15.30 hra.

SALARIES AND ALLOWANCES
OF MEMBERS OF PARLIA-
MENT (AMENDMENT)
BILL*

(Amendment of sectivn 4 and substitution
of section 8)

ot 97T o wTear (ST
Ineay AGRY, dwy wxeqt ¥ AaA
R wa aifafras, 1954 o1 &K duvea
FW I fedaw A quenfa s N
g8 aqwfa € o

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That leave be granted to introduce a
Bill further to amend che Salaries and
Allowances of Members of Parliament
Act, l954."~

The motion was adopted,



